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List of towns where scarcity is experienced (Medium Town)

1 2 3
1. Akot Akola
2. Nandurbar Dhule
3. Chalisgaon Jalgaon
4. Chopada Jalgaon
5. Pachora Jalgaon
6. Udgir Latur
7. Kamthi Jagpur
8. Manmad Nashik
9. Osmanabad Osmanabad

10. Barshi Solapur
11.  Navghar-Manikpur Thane
12. Nala Sopara Thane
13. Virar Thane
14. Hinganghat Wardha
Statement-I/
Maharashtra

Schemes Sanctioned under AUWSP
(Rs. in Lakhs)

S.No. Name of Town Sanctioned Date Project Cost

MAY 7, 1997

1. Patur March. 94 51.03
2. Deulgaon Raja March. 94 160.22
3. Lonar March, 94 98.18
4. Main Dargi March, 94 42 21
5. Telhara March. 94 18.37
6. Kundawadi December, 95 14510
7. Sendurjanaghat August, 96 117.78
8. Saswad October, 96 213.55
9. indapur October. 96 324 47
10. Dudhani November, 96 200.19

Total 1371.10
[English)

gate the matter; and

the Titanium Dioxide Industry in the country ?

Titanium Dioxide industry

5019. SHRI P.C. CHACKO : Will the Minister of
FINANCE be pleased to state

(a) whether the Union Government are aware of mal-
practice of under-invoicing of Titanium Dioxide from
Hongkong/Singapore 18 going on;

(b) it s0, whether the Government propose to investi-

(c) the other steps Government propose to take to save

to Questions 120

THE MINISTER OF STATE IN THE MINISTRY OF
FINANCE (SHRI M.P. VEERENDRA KUMAR) : (a) to (c)
The information is being collected from all the field forma-
tions and will be liad on the Table of the House.

[Transiation]
Indian Delegations in Foreign Countries

§020. SHRI K.D. SULTANPURI : Will the PRIME
MINISTER be pleased to state :

(a) the names and numbers of the countries where
delegations were sent during the last three months and the
amount spent thereon;

(b) the details of Government officers and Members of
Parliament and Ministers who went with the delegations;
and

(c) the objectives thereof ?

THE MINISTER OF STATE OF THE MINISTRY OF
LAW AND JUSTICE (SHRI RAMAKANT D. KHALAP) : (a)
to (c) The information is being collected and will be laid on
the Table of the House.

import of Crude Oil

5021. SHRI CHANDRESH PATEL : Will the PRIME
MINISTER be pleased to state :

(a) the quantum of crude oil imported through Wadinar
Port of Jam Nagar district in Gujrat;

(b) the quantum of oil out of that supplied to Mathura
Refinery through pipeline;

(c) whether there is any decrease in the quantum of oil;
(d) # so, the reasons therefor; and

(e) the concrete steps taken to check the decrease in
the quantum of oil ?

THE MINISTER OF STATE IN THE MINISTRY OF
PETROLEUM AND NATURAL GAS (SHRI T.R. BAALU)
(a) The quantum of crude oil imported through Vadinar Port
of Jamnagar Dist. in Gujrat for the last two years is as
follows :

Year Quantity (Figs in MMT)
1995-96 8.74
1996-97 9.35

(b) The quantum of imported crude oll transported
through pipeline to Mathura Refinery during the last two
years is as follows :

Year Quantity (Figs in MMT)
1995-96 599

1996-97 6.41

(c) No, Sir

(d) Does not arise.
(e) Does not arise.



